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import of agricultural products is decided by the Government after taking into various
factors including availability of surplus over and above the requirement of buffer
stock including strategic reserve, concerns of food security, diplomatic/humanitarian
considerations, international demand and supply situation, quality standards in the
importing/exporting countries, varieties traded and price competitiveness, need to
balance between remunerative prices to the growers and availability of agricultural
products to common man at affordable prices. The export of agricultural commodities
has not affected the domestic supply and demand scenario.

Applications received under ‘Startup India’

2246. SHRI BHUPENDER YADAYV: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the number of applications received under ‘Startup India’, the number of
applicants categorised as Startups and the number of firms incorporated under it;

(b) whether Government is receiving agood response, if not, the reasons therefor,
and

(c) whether there has been a boost to entrepreneurship development after the
launch of the scheme, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) As on 15.03.2017, 1886
applications have been received for recognition, out of which 734 had the required
documents and have been recognised as Startups by Department of Industrial Policy

and Promotion.

(b) and (c) Yes, Sir. The Government has been receiving a good response as indicated
by the large number of applications received. However, no specific data regarding boost
to entreprencurship development after launch of Startup India program is available.

Approval of SEZs

$2247. SHRI SANJAY SETH: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) the number of proposals regarding Special Economic Zones which have been
approved by Government so far;

(b) the number of such cases in which land acquisition process has been carried

out; and

T Original notice of the question was received in Hindi.



